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PETI TI ONER:
POST GRADUATE | NSTI TUTE OFMEDI CAL EDUCATI ON & RESEARCH ETC.

Vs.

RESPONDENT:
K. L. NARASI MHAN & ANR. ETC.

DATE OF JUDGVENT: 02/ 05/ 1997

BENCH:
K. RAMASWAMY, S. SAGH R AHMAD, G B. PATTANAI K

ACT:

HEADNOTE:

JUDGVENT:
W TH
ClVIL APPEAL NOs. 3175,3177 & 3176 OF 1997
(Arising out of SLP (C Nos. 17366/92, 420 and 3028/ 93)
AND
WRI T PETITION (C) NO 781 OF 1995
ORDER
In view of the judgnents by Hon' bl e K. Ranmaswany, J. and
concurring judgnent by Hon' ble G B. Pattanaik, the appeals
are allowed and the wit petition is disposed of, but, in
the circumnmstances, w thout costs:




